CENTRAL ADMIN{STRATIVE TRIBUNAL: PRINCIPAL BENCH ég

C.P. No. 28771899 In
Oriainal Application No.B22 of 1998

Mew Delhi, this the 3rd day of January, 2000
HON’BLE MR.S.R. ADIGE, VICE CHAIRMAN(CA)
HON’BLE MR . KULDIP S INGH, MEMBER(JUDL )
Me . Chandralekha Verma
D/c Shri Rama VYerma
R/n 182 Rouse Avenue,
Naw Delhi-110 002. ’ —-APPL {CANT
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Akashwani Bhaw
New Delhi-110

{By Advocate: Shri R.VY. Sinha)

O R DE R(ORAL)

By Hon’ble Mr.S.R. Adige. Vice Chairman(Admnv)
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that his client is n
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to flle re joinde!
4, in the light of the ruling In Parihar’ s case,
NEdE Yécbos
J ,/i‘)é{l] ve hotd that the nrasent C.P. doez not
- ] ve hold I
caltl for any re ioinder.
mrder iatad 122,89, the
5 Bv the impugned ~rder datec 0. 5
~mannndents had hean diracted 1o digpose nt the
sspondenis ad bheen ¢ i ract
annlicant’ & raprpcan+a+inn dated ] .5.27 and it WaS
app!licant = apresentation ;
~rdsrad that T any grlpuarﬁp atill gurvives, i owi b he
20 that if any o rance st ! ‘
anen o the ann!licant t1n aagitate the sane through
onREn t o the applicant bt aglt )
L 3
snnrantiate Arininal proceecings irn acocordancs with law
appropriale n aceadings In accol ¥ ? .
if so advised.
3 { F the applicant is acgrisved by the
respondents aforesaid order dated 8.11.29, it 1s open te
~ N
hém to agitate h&r grievance through appropriate ariginal
nroceedings N accordance wiih Law
7 M
7 Suhisct  to the abCVE,LL.D s dismissed and
\ notices ares dizscharged .

<
) ( S.R. Adigg )
Vice Chairman(A)
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